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of Petroleum anr Chemicals and Mines and 
Metals (Department o£ Mines and Metals)— 

(i) Notification G.S.R. No. 1116, dated the 
12th May, 1970, publishing the Mineral 
Concession  (Amendment) Rules,   1970. 

(ii) Notification G.S.R. No. 1117, dated the 
23rd May, 1970, publishing the Mineral 
Concession Second Amendment) Rules, 1970. 
[Placed in Library. See No. LT-4107/70 tor (i) 
and (ii).] 

NOTIFICATIONS OF MINISTRY OF FINANCE 

THE DEPUTV MINISTER IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): Sir, . beg to lay on the Table a 
copy each of the following Notifications (in 
English and Hindi) of the Ministry of Finance 
(Dcparti icnt of Revenue and Insurance), 
under sea on 159 of the Customs Act, 1962 
and section 38 of the Central Excises and Salt 
Act,  19  1: — 

(i) Notification G.S.R. No. 1092, dated the 
25th July, 1970, publishing the Customs and 
Cenlral Excise Duties Export Drawback 
(General) 47th Amendment Rules,  1970. 

(ii) Notification G.S.R. No. 1093, dated the 
25th July, 1970, publishing the Customs and 
Cent al Excise Duties Export Drawback 
(General) 48th Amendment Rules, 1970. 

(iii) Notificat on G.S.R. No. 1094, dated the 
25th July, 1970, publishing the Customs and 
Cental Excise Duties Drawback (General)   
49th   Amendment  Rules,   1970. 
[Placed   in  Lit rary.  See No.  LT-4110/70 for 
(i) to (iii).;, 

SHRI K. R. GANESH: Sir, I also beg to lay 
on the Table a copy of the Ministry of 
Finance (Departn ent of Revenue and Insu-
rance) Notificatioi G.S.R. No. 1153, dated the 
5th August, 1'70 (in English and Hindi), 
together with an Explanatory Memorandum 
thereon. [Placed in Library. See No. LT-
4108/70.] 

 
SUPPLEMENTAL Y      STATEMENT      

RE FLOO) SITUATION 

 

SIXTH REPORT OF THE JOINT COM 
MITTEE OF THE HOUSES ON OFFICES 

OF PROFIT 

SHRI BIREN ROY (West Bengal): Sir, I 
beg to lay on the Table a copy of the Sixth 
Report of the Joint Committee of the Houses 
on Offices of Profit. 

MESSAGE  FROM  LOK  SABHA 

THE  WEST  BENGAL  APPROPRIATION   (NO.  2) 
BILL,   1970 

SECRETARY: Sir, I beg to report to the 
House the following message received from 
the Lok Sabha, signed by the Secretary of the 
Lok Sabha: — 

"In accordance with the provisions of Rule 
96 of the Rules of Procedure and Conduct of 
Business in Lok Sabha, I am directed to 
enclose herewith ihe West Bengal 
Appropriation (No. 2) Bill, 1970, as passed by 
Lok Sabha at its sitting held on the 25th  
August,   1970. 

2. The Speaker has certified that this Bill 
is a Money Bill." 

Sir,   [  lay  the Bill on  the Table of    the 
House 

 
MOTION RE INTERNATIONAL SITUA-

TION 

THE MINISTER OF EXTERNAL AF 
FAIRS (SARDAR SWARAN SINGH): Sir, I 
move: 

"That the present international situation 
and the policy of the Government of India 
in relation thereto be taken into 
consideration." 
Sir, I have no intention to make any speech 

at the commencement because I want hon'bie 
Members to participate in the debate. I will 
crave the indulgence of the House to wind up 
the debate and I will try to cover in my 
concluding speech, by referring to important 
international events, and answer the specific 
points that might be raised in the course of the 
debate. 

The question  was  proposed. 

 


